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Petitioner(s)

VERSUS

Respondent ( s)

Date : 16/11/2015 This petition was called on for hearing today.
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HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE ADARSH KUMAR GCEL

M. S. N Bhat, Adv.

M. C. Kannan, Adv.
M. S. Nagar aj an, Adv.

UPON hearing the counsel

We do not find any nerit

| eave petition is, accordi
Pendi ng applicati on,

(Anita Ml hotra)
Court Master

the Court made the follow ng

ORDER

inthis petition. The speci al

ngly, dism ssed.

i f any,

stands di sposed of.

(Sneh Bal a Mehra)
Assi stant Regi strar



